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Shri MabapoDkar: What is the 
policy regarding services in the Films 
Division? 

Mr. Speaker: I am not going to 
allow any more explanations. I shall 
put all the cut motions to the vote of 
11le House. 

The cut motion. weTe put "nd 
negatived. 

Mr. Speaker: The question is: 

"That Ihe respectiV<' sums not 
exceeding ttl(' amounts shown in 
the fourth column of the order 
paper, be granted to the Presi-
dent, tu complete the sums 
ne"essary to defray the charges 
that will ~  in cuurse of pb.Y-
ment during :-'l'ar ending t.he 31st 
day of March 1961, in respect of 
the heads of demands entered in 
the second column thereof against 
Demands Nos. 60, 61, 62 and 123 
relating to the Ministry of Infor-
mation and Broadieasting." 

The motion was "dopteli. 

[T"" Motions for Demands for 
~  which were adopted bll the 

J.ok Sabha are Teproduced belDlo-
Ed.) 

DzMAND No. 6~ 18  Of' INFOR-
MATION AND BROADC"STlNG 

"That the sum not exceediDa RI. 
12,68,000 be granted to the Presi-
dent to complete the sum neces-
-"ary to defray the charges which 
will come in course of payment 
during the year ending the 31st 
day of March. 1981, in respect of 
'MInistry of Information and 
Broadcasting'." 

DEMAND No. 61-BROADCASTING 

"That the sum not exceeding Rs. 
4,71,12,000 b" granted to the Pre-
sident to complete the sum neces-

sary to defray the charges which 
wi \I come in course of payment 
during Ih,' year ending the 31st 
dB\' of March, 1961, in respect of 
·Broadcasting'." 

DEMAND No. 62-MlScELLANIIOUS 
DEPARTMENTS AND ExpENDI'l'IJJIE 
UNDER THE MINISTRY OF INFORMATION 
AND BROADCASTINC 

"That the sum not exceeding Rs. 
3,48,92,000 be granted to the Pre-
siden t to complete the sum neces-
sary to defray the charges which 
will come in course of payment 
during the year ending the 31st 
day of March, 1961, in respect of 
'Miscellaneous Departments and 
Expenditure under ~ Ministry of 
Information and Broadcasting'." 

DEMAND No. 123-CAPrrAL OUTLAY 0" 
THE MINISTRY Of' INFORMATION AND 
BROADCASTING 

"That the sum not exceeding Rs. 
1,64,31,000 be granted to the Pre-' 
sident to complete the sum ncCes-
sary to defray the charges which 
will come in course of payment 
during .he year ending the 31st 
day of March, 1961, in respect of 
'Capital Outlay of the Ministry of 
Information and Broadcaltlnl'." 

It.te hro. 

MINI8TRY OF FOOD AND AOIUCULTURE 

Mr. Speaker: The House will 'now 
lake up discussion and voting on De-
mands Nos. 36 to 41 and 118 to 120 
relating to the Ministry of Food and 
Airicullure for which 8 hours have 
been allotted. 

227 cui motions have been tablL'Ci to 
these Demands. 

I have always been urging upon the 
Opposition to sit together and concen-
trate upon 4, 5 or 6 cut motions so that 
attention may be tocu.sed on them. 
They have not done so. 

Hon. Members desirous of movl.., 
cut motions may hand over .t the 
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Table within 15 minutes the numbers 
of the selL'Cted cut motions. 

Hon. Members are already aware of 
the time-limit for speeches. 

DEMAND No. 3S-MINISTRY OF FOOD 
AND AGRICULTURZ 

Mr. Speaker: Motion moved: 

'That the sum not exceeding Ro. 
69,19,000 be granted to the Presi-
den t to complete the sum neces-
sary to defray the charges which 
will come in course of payment 
during the year ending the 31st 
day of March, 1961, in respect 01 
'Ministry of Food and Agriculture· ... 

DEMAND No. 37-FoREST 

Mr. Speaker: Motion moved: 

'"l'hat a sum not exceeding Rs. 
2.56.67.000 be granted to the Pre-
sident to complete the sum neces-
. sary to defray the charges which 
will come in course of payment 
during the year ending the 31st 
day of March. 1961. in respect of 
Torest'." 

DEMAND No. 3S-AGRICULTURE 

Mr. Speaker: Motion moved: 

"That a sum not exceeding Ra. 
9.66.19.000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which 
will come in course of payment 
during the year ending the 311t 
day of March. 1981. in respect of 
'Agriculture'." 

DEMAND No. 39-AoRICULTURAL 
RllsEARCH 

Mr. Speaker: Motion moved: 

'That the sum not exceeding Rs. 
4.79,41.000 be granted to th" Pre-
sident. to complete the sum neces-
sary to defray the charges whim 
will come in cours" of paymen t 
during th" year ending th" 31st 
day of March. 1961, in respect of 
'Agricultural Research'," 

DEMAND No. 4O_ANIMAL HUSBANDRY 

Mr. Speaker: Motion moved: 

"That the sum not exceeding Rs. 
2,57.57.000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which 
will come in course of paymen t 
during the year ending the 31st 
day of March. 1961. in respect of 
IAnimal Husbandry'." 

DEMAND No. 41-MIscJ:LLANl!01J8 
DEPARTMENTS AND OTHER ExPENDrrmu: 
UNDER THE MINISTRY OF FOOD ~ 
AGRICULTURE 

Mr. Speaker: Motion moved: 

"That the sum not exceeding Ra. 
11.67,73.000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges whim 
will come in course of payment 
during the year ending the 31st 
day of March, 1961, in respect of 
'Miscellaneous Departments and 
other Expenditure under the Min-
istry of Food and Agriculture'." 

DEMAND No. liS-CAPITAL OUTLAY _ 
FoRESTS 

Mr. Speaker: Motion moved: 

''That the sum not exceeding Rs. 
5,15.000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges wblch 
will come in course of payment 
during the year ending the 31st 
day of March. 1961. in respect of 
'Capital Outlay on Forests· ... 

DEMAND No. lI9-PuRCHASE OF ~
GRAINS 

Mr. Speaker: Motion moved: 

"That the sum not exceeding Kg. 
1.77.13.59,000 be granted to the 
President to complete the sum 
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nl'Cessary to defray the charges 
which will come in cours" of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
of 'Purchase of Foodgrains'." 

DEMAND No. 120---0Tru:R CAPITAL OUT-
LAY OF 'I'HE MINISTRY OF FOOD AND 

AGRlCUL1'liRE 

Mr. Speaker: Motion moved: 

"That the sum not exceeding 
R.., 41,74,98,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in respect 
• of 'Other Capital Outlay of the 
Ministry of Food and Agricul-
turel." 
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Mr. Deputy-Speaker: Shri Shukla 
nas conveyed to me that he is leaving 
this evening. Shri Shukla. 

Shri Vldya Charan Shukla: Mr. 
Deputy-Speaker, a few months back, 
We had the pleasure of meeting the 
Food Minister in a delegation from 
Madhya Pradesh and We were very 
happy to know from him his scheme 
to the solution of the food problem in 
the country. He said that the only 
way to solve the food problem in this 
country was to increase agricultural 
production. Of course, it is an obvious 
conclusion that could be drawn from 
the situation but lots of Food Ministers 
before him had missed it and were try-
ing to concentrate on several other 
aspects of this problem. I hope the 
Ministry's entire endeavour will be 
directed towards increasing tood pro-
duction in this country. Another re" 
markable thing that he told us was 
that it was futile to expect any mea-
sures for increasing food production to 
succeed unless the farmers got the 
good, correet and reuonable prices for 
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their products. It is easier said than 
done. 

At present, We see the situation as it 
has developed in the surplus States 01 
our country. Of course, the price level 
in the country has to be maintained. 
While we consider the price of food-
erains, the cost of living index in the 
country has to be reconciled with the 
problem of g'ving fair price to the cul-
tivators. But unless the cultivators 
get a fair price, no other incentive can 
ever succeed in encouraging them to 
increase food production in their own 
fields. Although Madhya Pradesh has 
been a surplus State and has been feed· 
ing as laree a population outside as It 
does inside,. not a very fair treatment 
has been Ifven to it. There was 
drought and failure of kharif crops In 
1957 and to prevent the prices shoot-
ing up the Government of ~  
Pradesh and we in Parliament repre-
sented to the Minister that the export 
ot rice and wheat from that State 
should be prohibited to fight tamlna 
and conserve whatever stocks 01 food-
erains We had in the State. Fortu-
natelv. that demand was conceded and 

~ export was stopped. ~  on, 
next year's cron was a bum ber crop 
and it was the hlj!hest in the recorded 
production h'story of Madhva P .. desh. 
Even then, the remedy that was ap-
plied to cure the famine conditions was 
continued. 

Dr. M. S. Aney (Nagpur): By 
whom? 

Shri Vldya Charan Shnkla: The 
Government of Madhya Pradesh, 
insplte of the advice of the Contral 
Government. The Central Govern-
ment. althouIm it has the power to 
remove that control. did not want to do 
so without the consent of the Shte 
Government for reasons be.t known 
to itself. I think that was the correct 
attitud .. not to do anvthing a!!ain.t the 
adv'ce of the State Government. 

15 h ..... 

Shri P. R. Patel (Mehsana): What 
about thp amculturists? Prices you 

428 (Ai) L.S.-8. 

can check. but what about the agri-
culturists. their economic condition? 

Shri Vldya Charm Shukla: That Is 
the point that I am mentioning; you 
should be able to understand what I 
am saYIng. My point is that if the 
SUrplUS fooderains are not allowed to 
be exported out of the State the agri-
culturists suffer because there is more 
supply than demand and consequently 
the Dnces come down. The price of 
paddv in Madhya Pradesh went down 

. as low as Rs. 8 per maund, a thine 
unheard of in any other part of the 
countrv. and that continued to be so 
until all the agricultural produce were 
sold in' the market. The Government 
did ~ in the market, but they came 
so late that the maID ;,.meftt of their 
coming in the market was mopped up 
by the traders and not much benellt 
went to the cultivators. 

Even though the Government came 
in the market. their purchasing appa-
ratus was AD defective that most of the 
farmers who brought their products to 
the market did not succeed in Belling 
them to the Government. The officers 
ap!,oin ted by the Governmen t to test 
the various grades of paddy and deter-
mine the Prlce conducted themselves 
durin/! the 1959 season in a way which 
r"suited ;n the wholesale rejection of 
the foodgrains that were brought by 
the cultIvators to the market. The 
surprising factor is that most of the 
rejected paddy and rice were purchas-
ed later on by the Government from 
the traders and the arathia •. 

It has often been said th,t the whole 
country should be formed into one food 
zone. That is a very ideal thing. But 
I see lots of people in this House. nol 
the majority but. of course. a minority 
of Members in this House as well as 
outs de the House plead that the zonal 
system as it is. at least in Northern 
India, .hould b. maintained and that 
i. in the best interests of the country. 
I think these people do not See the 
terrible conditions of the farmers and 
the low price that they gel for thp.lr 
products. This year the crops are 
expected to be as good as they were 
in the last agricultural Beason. Even 
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then the cultivators are faced w;th the 
prospect of getting very low prices. In 
the wheat producing areas of Madhya 
Pradesh where the crop of wheat is 
coming up, the prices have already 
begun to fall down. H no measure is 
taken in time to check it the farmers 
will again suffer very badly. 

To remove this difficulty the Gov-
ernment of India put up a proposal to 
form a common food zone at Bombay. 
They also offered to cordon oft Bombay 
City in order to avoid wholesale hoard-
ing of grains and speculation in grains. 
Most of the Members from my State 
think that this is a very sensible pro-
posal which should be accepted by the 
Madhya Pradesh Government. The 
people of Madhya Pradesh. if there 
was any means of judging their reac-
tion to this proposal, will whole-
heartedly support this. This particular 
question was also debated in the 
Vidhan Sabha there. Of course, the 
opinions were evenly d'vided, but most 
of the people from the rice area and 
some of the people from the wheat area 
supported this proposal of forming a 
common food zone with Bombay. 

I would say, that is in the larger 
interests of the nation. It is apparent 
that in one State you cannot have a 
very : "w price for foodgrains, for the 
principal cereals like wheat and rice, 
and have three or four times that pr'ce 
in another State for the same cereals. 
It is absolutely ridiculous to suggest 
that this is the ideal situation that 
should be continued. I would, there-
fore, plead with the Central Govern-
ment to renew their eff'orts. continue 
their efforts to persuade the Govern-
ment of Madhya Pradesh to agree to 
this proposal of forming a common 
food zone with Bombay, which's going 
to be in the greater interest of the 
whole country and the people of the 
two States concerned. 

An Hon. Member: Why persuade, 
the Central Government should assert 
itself. 

Shrl VIdYa Charan ShnkJa: There 
are certain misapprehensions in the 
minds of some people with regard to 
the formation of a common food zone 
with Bombay. One of the most fre-
quent and oft-repeated thing that is 
said is that th's consequent increase in 
the price of wheat will not go to the 
farmers, it will be mopped up by 
traders and people who are doing 
grain business. Sir, it is rather a 
vague thing to say, and I would like 
the hon. Food Minister when he replies 
to this debate to clarfy what measures 
he proposes to take to see that the con-
sequent rise in prices of foodgrains in 
Madhya Pradesh is not mopped by 
traders but it goes to the cultivators to 
whom it rightfully belongs. 

We were also told that in case 
Madhya Pradesh and Bombay are 
formed into one common food zone a 
levy of 25 per cent. will be made and 
25 per cent. of the foodgrains will be 
collected for some central buffer stock 
or something. It needs clarificat;on at 
what price Government propose to 
purchase this, what would be the pur-
chasing apparatus, whether the pur-
chase would be made by the medium 
of State Government or the purchase 
would be made directly by the Central 
Government. 

Sir, there has been a certain amount 
of difficulty with regard to purchases 
by Government. As Government pur-
chases are going to be a common and 
continuing factor, I want to bring a 
few things to the notice of the Food 
M·nister here so that in future those 
difficulties might be avoided. There 
have been lots of complaints in Madhya 
Pradesh as well as in other States that 
equivalent qualities of foodgrains were 
not kept in the same grade. For ins-
tance, rice which is graded as 'super-
fine' in Orissa ;s classified as 'Medium 
II' in Madhya Pradesh. Even though 
the quality of rice Or paddy is the 
same, it is classified as 4super-fine' in 
Orissa whereas it is classified as 
'Medium II' in Madhya Pradesh. That 
creates a sort of heart-burning and 
difftcult;es for us in the State. 
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Another point on which I touched in 
the beginning of my speech was that 
lots of products which were brought in 
the grain market were not purchased. 
It should be made a dellnite policy of 
the Government that when they are 
out in the market to purchase they 
should not refuse any grain that is 
brought up for being sold in the mar-
.ket. It is another thing that d tIo1rent 
prices might be given for different 
grades of foodgrains, a low quality rice 
,.may be given a lesser price and a 
higher quality rice may be given a 
.higher price. But it should not be 
thrown back on the producer. He 
should not be made to take back all 
that quant'ty or sell it at the bidding 
of the trader who, seeing the helpless-
ness of the farmers, dictatps his price 
and takes the grains a t a .. ery low 
price from the producer. It is not the 
fault of the farmer that he has not got 
the required quality rice; he has to 
• ow in his field what it will produce. 

Two or three things have also to be 
noted by the hon. Food Minister. A 
lot of parboiled rice, Usna rice is pro-
duced in Madhya Pradesh. Not ~  
one-tenth of the produce is consumed 
there, it is all meant for export. There-
fore, whenever any food policy is for-
mulated it should be seen that all the 
parboiled rice is allowed to be export-
ed to areas where it is consumed. 
Similar conditions exist regarding 
Kanki rice. It is not consumed in 
Madhya Pradesh, there is a great de-
mand for it from South India. Accord-
ing to present policies of the Madhya 
Pradesh Government 10' s of cultiva-
tors and traders are suffering because 
Kankl parboiled rice is not allowed to 
be exported and it is not used in 
Madhya Pradesh. 

The Deputy Minister of Food ami 
~  (Shrl A. M. Thomas): It is 

allowed to be exported. 

Shrl Vldya Charaa Shakla: Annther 
thing is, it will be a very welcome 
feature of food administra ion of this 
country if a policy statement is is.ued 
at the beginning of every cultivating 
season. That will enable the people 

to know what is going to be the policy 
of the Government in the coming 
mon .hs so that the administration in 
the States as well as at the Centre can 
be aligned to that policy and the pe0-
ple may know what they can expect in 
the future regarding the agricultural 
products. 

There are several aspects on which 
want to dwell but since yuu 

have given your indication that I 
should stop, I shall take just one 
minute and then finish my speech. I 
should like to touch upon the fore-
stry problems. There Is a Board form-
ed to preserve wild life. A National 
Board for the preservation of wild 
life has been constituted in India but 
we have heard nothi ... g about it since 
it was constituted live year. back. I 
would reque.t the Minister of Food 
and Agriculture to see that this Board 
does not remain dorman t any longer . 
The Ministry should do something to 
p""serve the fast disappearing wild 
life in our country so that this valu-
able heritage is not lost to us. 

Shrlmatf Rena Chakravartty 
(Basirhat): To my mind, this Minis-
try is he most important Ministry to-
day because it is the kingpin upon 
which the entire Plan depend.. As 
the Minister has stated earlier in one 
of hi. speeches, he was a little in-
trigued why there was 'in India a 
Minister of Food while in all other 
countries there was a Minister of 
Agriculture. It is a fact that in our 
country, this is a reality that in agri-
culture and food, although they are 
interlinked with Qach other, there il 
a contradiction. Today, we see the 
!reclacle Ihat even when there has 
been a record increB!le in production. 
there is the contradiction of the rise 
in prices. Of course, if you read 
through the report whioh has been 
given to us, you will find that the pri-
ces are going down. Ever:,'where in 
the rrport it is .:ated thnt the prices 
are going down. Here, there is al-
way. a trick. First they quote the 
pre-harvest price and then they quote 
the post-hgrvest price. First it Is high 
and naturally 10. Then the price I. 
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said to have gone down. The report 
lays that the wholesale index of rice 
fell from the pre-harvest peak to such' 
and such number. It was 118 in Sep-
tember, 1958 but it was 92 in March, 
1959. It is obvious, and it will alway. 
happen like that. I will come 10 
tha. later. 

I will first take the price of rice, for, 
after all, the majority of our States 
are rice-eating, and however much we 
may want to change the food habi .s, 
the fact is that the majority of the 
States are rice-eating. There, we find 
that always from January to Febru-
ary are the months when the prices 
go down. This year, everywhere, 
whether it Is the surplus districts of 
Madhya Pradesh or Orissa, the prices 
have gone up and of course more so 
in the deficit districts of West Bengal 
and other States like Bombay. 

Six months ago, when Shri S. K. 
PatiI took over this portfolio he made 
a speech by which he did create an 
impression that he was Rafl Ahmed 
Kidwai come aRain almost to be able to 
save us from controls and he introdllc-
pC the idea of free trade. Although !11, 
never said, "I am giving up State 
trading", In fact, what has been hap-
pening step by step is that the State 
trading has gone. Of course we never 
had full State trading, but even the 
limited State tradins that we had has 
gone, and this year we find th.t much 
les, has been obtained and the levy 
system has been relaxed. 

Mr. Deputy-Speaker: Order, order. 
If some hon. Members have spoken 
already, they should not move about 
so as to disturb the proceedings! 

Shrlmall Renu Chakravartly: The 
idea of a zone was put forward and 
when it was put forward, It was said 
that "we are not going 10 follow any 
rigidity," There was no ideological 
fad as far as Shri S. K. Patil was con-
cerned. We were told that free trade 
it.elf by the law of supply and demand 
would bring about the easing of the 
situation. 

The NOC's proposals were made 
roundabout October, 1959, I think, and 
they also said that they are not goine 
to give up S .ate trading and that they 
are continuing with It. A very signi-
ficant thing is stated. It is said that 
the representatives of the deflcil Statea 
",,-pressed doubts whe .ber this id..a 
of zones should enable them to get 
the "supplies required if they confined 
to procurement operation to levy from 
traders." 1 am reading these from the 
Government publications. They 
thought that it would be necessary fw 
the surplus States to go on to more 
intensive procurement and to procure 
not only from the trade but directly 
1'rom the producers and give them 
a fair price and buy. That was the 
i<'ea and they asked that retail prices 
'Ihould be fixed and that distribution 
should b. undertaken directly. Throe 
\H:l'e the proposals made in the NDe. 
Hut the record of ".hese six months h '\S 
shown us that things have been just 
the opposite. 

We are told that the Madras Gov-
ernment, on the 1st October, announced 
the decision abandoning procurement 
of short term paddy crop during .be 
ensuing kharif season. A similar 
deci,ion was taken by the Mysore 
Government. The Punjab Rice (Pro-
curement and Levy) Order was am-
ended on the 12th October and the 
rice required to be sold to the State 
Government was reduced in quantity. 
In June, we had the removal of the 
West Bengal (Paddy and Price Con-
trol) Order and the procurement order. 
So, one by one, we see a sort of change 
coming in. 

We had a new food zone, nameb', 
Ihe Orissa and West Bengal zOne. My 
friend Shri Vidya Charan Shukla had 
raised this Doint and said that he 
would like to see that the two areas 
of Madhya Pradesh and Bombay are 
integrated. I do no: know and I do 
not claim to know what would be the 
result of that. But certainly we can 
say that the expectations which had 
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been rou""d by Shri S. K. PatiJ after 
the bringing .0golhe1' of the new zone 
-Orissa and We;t Bengal-have been 
belied. The expectations that we had, 
have been belied. 

Actually, what has happened? He 
had put forward this idea of a com-
mon nation-hood, that we all must 
come together and so on, in his usual 
forceIul and eloquent way. And ~  
this zone was created. He ~  us 
that the prices in the surplus zones 
will go up. That was obvious, and 
that really meant he said that the pro-
ducer should benefit. If it was meant 
for the producer, it would be a very 
good thing, because all of us from all 
sides of ,he Houses have said that there 
must be a proper minimum price and 
that proper minimum price, in spite 
of all the promises from Shri S. K. 
PatiI, has not vet come about. He hal 
not yet adumbera'ed the policy that 
the Government i. going to put for-
ward before . he harvest season a faIT 
pr;ce for the producer caleulat!rg 
what will be the cost of production 
and what will be proper returns which 
the pensant should have for Incen-
tives, and thereby fix what actually 
the price will be. 

The Asoka Mehta Committee put 
forward a proposal for the establish-
ment of a Price Stabilisation board. 
That was an important suggestion. I 
do not know whether I will have time 
enough to COver all the points. But 
this, I think, is a fundameneal point. 
We have the reports of many enquiry-
committees. Some of them are very 
good and they have made very good 
recommendations. But after that, we 
do not know what happens. Action 
was not taken on these recommenda-
tions. After the new zone was created 
the prices in the surplus districts, no 
doubt, went up, but what was said that 
there will be proportionate fall In the 
deficit areas, namely, West Bengal did 
not come about. But what Is it that 
we have found ill the course of the last 
three months? These were the months 
ill harvest. We are told that there hlOS 
been a shortage of supply. There ~ 
been a shortage of market arrivals. 

Both these informations are wrong. 
The question of wagon shortage also is 
not an important thing. There may 
be some shortages in some places, but 
factually we can prove to you that it 
is not an overall shorlage. The tacts 
have come out in all papers in Wellt 
Bengal as to the amount of wagons 
that have been coming from Orissa tn 
West Bengal. For imtance, in the 
ISSUe of the Anand 1 ~ Pntrika of 
4th March, you see pictures showing 
how the people from Orissa, the small 
traders, carry the grains. The 3mall 
trader does not need to be licensed up 
to 50 maund.. So, the smlll] raders 
carry, say, 48 maunds by headloads, 
and they are moved by roll also un-
licensed. Huge quantities are thus 
moved. There are pictures published 
In the papers showing how they carry 
it In their trains and on headloads and 
so on. Not only are there pictures but 
extensive accounts as to the way in 
which 'this is done. The press repor-
ters themselves have seen this. 

We find that the Director of the 
Orissa Food Department came to Cal-
cutta during the third week of Febrn-
ary and expressed surprise at this d 
the press conference. He said at the 
press conference that he had sent 
40.000 tons of rice from Orissa. Here 
too the Deputy Minister of Food, Shri 
Thomas, told us that 80,000 tons ~  
rice had gone there. That was during 
the third week of February la.:. So. 
where has all this gone? Actual1y, 
that is the big question that we In our 
parts are asking you. We know the 
answer. We know where it has gone. 
because OUT papers have clearly stated. 
If you analy"" the movement of 
wagons, there must have been rno". 
than 5,000 wagons which had cwne 
there. Never before have we In 
January and February had such " 
large amount of rice coming to Bengal 
from outside, and actually they have 
shown us very concretely the area. 
where they have gone and how they 
have gone and, very interestingly. how 
thpse wagons have gone not to Calc1!tta 
of course, a portion has gone to Cal-
cutta, but a large amount of It hall 
gon.. to round about Calcutta, 30 to 
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40 miles round about Calcutta. It has 
been kept there. And what is the rea-
son for that? Is it because the people 
round about Calcutta should hs·,. 
more rice? No. Actually it is seen that 
p! ices round about Calcutta hav!! not 
tome down at all. And if I have ... t 
the time to prove it I can show that 
t.he price of rice in Ranaghat, Dhu· 
tulia, Uluberia Baraset has shot up; 
not in one area has it come down. 
What is happening? This rice is being 
taken by the trade for making profit. 
I wish I have the time to ~  all ihe 
~  More than 1.75 lakhs tons of 

paddy and rice have eone to Bengal 
:0 January and February. They have 
gone in and around Calcutta and the)' 
hJve been kept by the trade. T1:ey 
have decentraJised its storage. Be-
cause. the situation in Calcut.a Is sucn 
that the ruling prices will fall to a 
~  extent if the rice iOe'S to 

C,lcutta. So, it is kept outside. They 
know very well thaI once you al10w 
rice to go to Calcutta, they can'lot 
brmg it outside again. So, it is kept 
there. From that situation of ~ 
they control the market and the prices. 
That is the position. Our papers say 
that it is quite possible to get hold of 
all the fI,ures, who has taken this rice 
where the wagons have gone and 
.... "0 are the people who are storing 
this. Surely the Government can a:30 
get tho,e fact. if they want. This Is 
the position with the result that today 
thf' pricp of rice in Bengal is pretty 
high as compared to the prices pre-
vailing las I year. We have iot th(! 
prices for 1959. In the two months of 
1960 we find that the price has 
gone up from month to month. In the 
months of January and February thor 
prices have gone up everywhere in 
comparison to January and February 
of last year. It is now prevailing at 
Rs. 24. 25 or 26 in Calcutt&, in th" 
beginning of March and the end of 
February. That Is why we say that 
what has happened is that the rice 
has been taken by those who are In 
the trade, the big traders. 

What about Orissa? There is a very 
interesting article In Anand Ba%a.-
Patrilca by one of illl stalf reporterII 

who went to Bhadreshwar in OrISSL 
Shri S. K. Patil has stated that after 
all there has been a small rise and the 
producer will get a little more and that 
will be fair enough. But what really 
has happened? There is only one 
small mistake in .hat calculation. In 
Orissa about 70 per cent. of the pea-
sants are very small holders. The 
reporter visited those very mandi. 
which our Food Minister from West 
Bengal and the Food Minister of Orissa 
recently ~  between Bhadreshwar 
and Konarak, and he found out the 
price, of the transactions that have 
taken place there. By the middle of 
January. the rice has passed from the 
hands of the small producer and they 
have got in the transaction not more 
than Rs. 9 or 9·8·0 per maund-I am 
not sure whether it is for paddv or 
rlce. If you compare the 1 ~ 
price for rice in January in Ben,dl, 
iI was between Rs. 22 .. -.d 23. That 
was the position. ·Therefore, this tlle-
ory that the advantages of the zonal 
system will accrue to the peasants, to 
the producers that is not correct. 

Even your Market Arrival of Fond-
grains Report what does it tell? It 
tells us, throuehout it tells us. that the 
level of market arrivals in kept alive 
because of marketing by the small 
farmers. which has an upward trend 
till round about March. After that, 
there is a sharp faU year after year. 
including this year. The same pheno-
menon has taken place this year, and 
that is because of the withholding of 
stocks by medium and big farmeTS. It 
has been also proved this year in the 
case of the zonal system. The result 
has been that in West Benpl at this 
time of the post.harvest season we 
have a record rise in rice prices. if 
you compare it, not with what was 
prevailing in December 1959 but with 
what was prevailing last year at this 
time, that is, if you compare the prices 
in January and February. 

Then, taking the question of market 
arrivals again, in the city of Calcutta 
itself, which was under rationing in 
1958, it had 411akhs tona of rice. Now 
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it is calculated that more than 4t 
lakhs tons have come from outside to 
Calcutta itself and it may be even 
much more. But even then prices ha ~  
not come down. Therefore. in the 
zonal system 90 far as Orissa and West 
Bengal are concerned, we have not 
taken into ~  and we have 
comistentiy refused to take into con-
sideration the fact that there has 
grown in this country. at least in our 
part of the counery, a very strong cor-
don of hoarders. blackmarketeers and 
big traders who completely control the 
market and however much you may 
try to break them they are still able 
to rule the roost, because of the fact 
tha. the Government does not take any 
steps against them. 

What are we going to do? I do not 
want to go into the question of rise 
in prices again, though I have the 
ligures of all prices with me. About 
buffer stock we have seen from the 
papers that in the consultative com-
mittee our Minister has stated that he 
is going to America to get a buffer 
stock. I was very much impressed by 
the speech of Shri Shukla in which he 
has stated that the prices have fallen 
to such an ex lent in Madhva Pradesh 
that he suggested a zone with Bombav. 
It is phenomenon which Is not known 
to our part of the world. If that is so, 
according to the Asoka Mehta Com-
inittee Report. this is a situation in 
which the State should come in for 
building a buffer stock. We shall cer-
tainly go In for Importing and we shall 
l'crtainly try to ,et whatever Is aVRiI-
able from outside. If we get it, cer-
tainly well and ,ood. But the situa-
tion in Madhya Pradesh Is that the 
price is going lower and lower and the 
hon. Member almost pleaded for price 
support. Now, I know that Shri Patil 
wID say 'that price support will come 
by havinK a food zone with Bombay 
and immediately the Bombay people 
who have more money will offer more 
and the price will 10 up. I am fami-
liar only with the position in Ortssa 
and Bengal, and I am not 10 very 
conftdent of that, because unless you 
are able to tel control of the stocb 
that are avaUable, you know exactly 

where it is going, who has got it, un-
less licensing is done on a proper scale 
and you have got the machinery to 
check it, you will have lhe same noose 
lound your neck which you have 
now got in West Bengal-Orissa ~  

Along with this question of buffer 
stocks comeS the Question of .Price 
Stabilisation Board as wen as the 
question of the Foodgrains Stabilisa-
tion Organisation, which the Asoka 
Meh •• Committee Report had suggest-
ed. To my mind, it is time that we 
started trying to implement some of 
those ideas. Otherwise, what will 
happen is that we shan go on round and 
round year after year, experimenting 
with food policy without changing .he 
basic machinery to 'mplement that 
policy, and when they fail, throwing 
them overboard as being wrong and 
introducing a quick succession of 
changes. 

As a matter of fact, there was a 
very interesting article by one of the 
members who had come wi.h the 
Technical Assistance Programme eva-
luating team, evaluatine our commu-
nity development, Rene Dument where 
he has stated that the trouble with 
India is that we rely too much on ex· 
temal aid which cannot replace in ler-
nal effort. or course, We all know 
this. Only internal effort will take us 
out of the crisis. On paper we accept 
It. But even on the question of the 
b,ut'er stock, I say that the buffer stocks 
cannot be effectively built up without 
the concomitant of the Price StabUl-
.ation Board which will KO into the en-
tire question of the prices to be paid, 
what are the ruling prices In mandls, 
what are the dlftlculties of the market, 
both in the surplus and deficit areal, 
what Is the entire pattern of the trade 
Without going Into all these things the 
Board cannot effectively function. Also, 
there should be the executing orga-
nisation known as the Food Grain. 
Stabilisation organisation, whose 0/'11. 
cial. and machinery should 10 to the 
mandis, organise purchases, and see 
wilethn the proper prlcee are 1MIn. 
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paid. Unless you do these things, nei-
ther the bulfer-stock, nor limited 
State trading, nor evt'n the food zone 
I. going to be a success. That is why 
1 plead again that this question, which 
has been brought forward so powerful-
ly in the recommenda .ions of the 
Asoka Mehta Committee Report, 
should be implemented in full. As 
has been clearly stated, however much 
ideologically you may dislike State 
trading, however much you may plead 
that it is not possible to implement 
them as we have not got the machl-
aery and the whole calibre of our 
national life has become rotten, unlesl 
YOll carry out at least some of the re-
commendations, you are Dot eoine to 
succeed. 

In an underdeveloped country and 
in a coun try which. althoueh It doel 
10 on ~  its production. Is still 
at the leVel of very mareinal increase, 
the free market lais.ez faire theory II 
a daneerous theory. We have to 
accept the position of State tracnn. 
and tighten It up. 

Mr. Deputy-Speaker: Is the hon. 
Member concluding or does she Teo 
quirt' some more time? 

Shrlmatl Renu Cbakr .. artty: I 
would like to have ten minutes more. 

Mr. Depu!y-Speaker: Then she 
might continue on Monday. I have an 
announcement to make before we take 
up the next item. 

Bon. Members may now move their 
cut motions relating to the Demands 
under the Ministry of Food and Aer!-
culture subject to their belne other-
wL,e admissible. 

Failure to mise the price of '"'I1ar. 
C(Jne in U.P. and Bihar to &, 1.75 
permaund 

S .... I S. M. Banerjee: I beg to m'!ve: 

"That the demand under the 
head 'Ministry of FOOd and AgrI_ 
culture' be reduced to Re. I." (0&80) 

Failure to implement the .cheme of 
State Trading in foodgrains properlv 

S .... I S. M. Banerjee: I beg to move: 

"That the demand under the 
head 'Ministry of Food and AgrI-
culture' be reduced to Re. 1."(481) 

Failure to check the rising pricn of 
foodgrains in the coon"", 

Shri S. M. Banerjee: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. 1." (482) 

Failure to check the rising price 01 
Bugar in the countrv 

Shri S. M. Banerjee: I beg to move: 

"That the demand under the head 
'Ministry of Food and Aericulture' 
be reduced to Re. I." (463). 

Need for formUlating scheme. for 
di"erting agricultural unemploved to 
cottage and "mage industrie •. 

Shr! Auroblndo GhosaJ: I beg to 
move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. 1." (811) 

Need for closer coordination between 
Department of Agriculture, the 
Ministrv of Labour and Emplovment 
and the section of "mage and cottage 
industrv of the Ministrv of Com-
merce and Industrv for liquidation 
of agricultural unemplovment. 

Shri Aaroblndo GhosaJ: 1 bee to 
move: 

"That the demand under the 
head 'Ministry of Food and Ani-
culture' be reduced to Re. 1." (1112) 

Failure to implement <the programme 
of State Trading in fooclgrains 

Shri Mohan Swamp: I beg to move: 
''That the demand under the 

head 'MInistry of Food and Api-
culture' be reduced to Re. 1." 
(813). 
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Failure of Zonal System in food '" 
India 

Shrl Molum Swarup: I beg to move: 

"That the demand. under the 
head 'Ministry of Food and AgrI-
culture' be reduced to Re. 1." 
(6If). 

~  to check hoarding of Food-
grain. 

Shrl Molum Swamp: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
C'Illture' be reduced to Re. I." (615) 

FaUur" to .tabUiae the priee of food-
gTains 

Shri Mohan Swarup: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agrl-
C'Ulture' be reduced to Re. 1." (618) 

FailuTe to fI:r the minimum price of 
"'/lareane at IU. 2 per maund 

Shrl Mohan Swarup: 1 beg to move: 

"That the demand under the 
heRd 'Ministry of Food and Agri-
C'IlltuN" be reduced to Re. I." (617) 

YailuTe to specifll the .hare of the 
cane gTOtDeT. out of the profit of the 
sugar mills eamed on account of the 
reduction of e:rciae duty on the 
incTea .... '1 production of sugar 

Sbr; Moban Swarup: I beg to move: 
move: 

"That the demand under the 
bead 'Ministry of Food and Agri-
culture' be reduced to Re. 1." 
(618) 

Yaill'.... to liz the price of sugar-cane 
at Re. 1 peT maunrJ 

Shrl Dash"'lUIl RaJ: I beg to move: 

'-rhat the demand under the 
bead 'Ministry of Food and Agri-
culture' be reduced to Re. 1." 
HISS) 

P'ailu", to dee laTe the e",tent of profit 
which will be shaTed by the 
peasants out of the total pro/lt 
which will accrue to the mil-owner. 
/1$ a Tesult of the e:reise duty on 
additional pToduction of ... gar 
having been halved 

Sbrt Khusbwaqt Ral: I beg to move: 
move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. I." 
(637) 

railure to check the ri.ing prices of 
foodgTains 

Shrl Ram Sewak Yadav: I beg to 
lDOVe: 

"That the demand under the 
head 'Ministry of Food and AgrI-
r.ulture' be reduced to Re. 1," 
(72f) 

Pollq, to solve the food problem 

Sbri Ram Sewak Yad .... : I beg to 
move: 

"'nIat the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. 1," 
('125) 

"aUure to check the nAng price 0/ \ 
sugar 

Sbri Ram Se .... k Y.dav: I beg to 
move: 

"Th.t the demand under the 
bead 'Ministry of Food and Agri-
culture' be reduced to Re. 1." 
(726) 

"ailuTe to get the farmers faif' priee 
of sugaT-cane 

Sbri Ram Se .... k Yadav: I beg to 
move: 

"Tbat the demand under the 
bead 'MInistry of Food and AgrI-
culture' be reduced to Re. I." 
em) 
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FailuTe in balancin" and .tabiliBi"" 
the prices of jood"Tai.... Taw 
materials and other e.sential com-
modite. 

Shri Ram Sewak Yadav: I beg to 
move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced to Re. 1." 
(728) 

Failure of food polictl 

Shri Ram SeWK Yadav: I beg to 
move: 

'"That the demand under the 
head 'Ministry of Food and Ajri-
culture' be reduced to Re. 1." 
(729) 

Vari4tion in price of BU"ar in 'VaTioua 
State. 

Shri S. M. BaDerJee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(465) 

Need fOT the formation of one Food 
Zone with Pun;ab. Delhi and U.P. 

Shri S. M. BaDerJee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(466) 

Distribution of su"aT 

Shri S. M. 8aDerJee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(467) 

Shrl S. M. BaDerjee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be Nduced by Rs. 100." 
(468) 

ImpOTt of food"rain from 'VArious 
fOTeifTII countries 

Shrl S. M. BaDerJee: I beg to move: 

"That the demand under the 
hea d 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(469) 

Supplll of foodllTain to West Bngal 

Shr! S. M. BaDerJee: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(470) 

Supplll of foodllTain to Mizo Hills 

Shri S. M. BaDerJee: I beg to move: 

'"That the demand under the 
head 'Ministry of Food and Ajri-
culture' be reduced by Rs. 100." 
(471) 

Risin" price of rice in We.t Ben" .. 1 
and Orissa 

Shr! S. M. BaDerjee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Ajri-
culture' be reduced by RI. 100." 
(472) 

Need fOT establishing adequate 
numbeT of CentTa! Rice Godowm' in 
the State of Orissa 

Shri P. G. Deb: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(482) 

Need fOT TeOTientation of food polq 

Shri Khashwaq& Ral: I beg to 
move: 

"That the demand under the 
head 'MInistry of Food and Ajri-
culture' be reduced by RI. 100" 
(570) 
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Failure in aTTesting the aoaring prices 
of foodgNins 

Sbrl Kodiyu: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(581) 

Need to SUPpl1l adequate quantitll of 
Tice to Kerala 

Sbrl Kodlyan: 1 beg to move: 

"That the dem,nd under the 
head Ministry of Food and Agri-
culture' be "educed by Rs. 100." 
(582) 

State Trading in foodgrains 

Sbrl Koellyan: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(583) 

Failure of bUffeT stock policlI of 
.torinli foodgrains in checking the 
increase in the "";ces of foodgrains 

Shrlmati Benu Chakravartty: I beg 
to move: 

''That the demand under the 
<le',d 'Ministry of Food and Agri-
culture' be reduc"d by Rs. 100." 
(621) 

Need to lliv" top priority to the pro-
duction of high anaillsis fertiliBeT' 
Shrlmatl Bena Chakravartty: I beg 

to move: 
''That the demand under thp. 

head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(622) 

Need fOT more coordination in depart-
ments dealing directlll and indirect-
III with aQricultural production. 

Shrlmatl Benn Cbakravarfty: I beg 
to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(623) 

Failure to conlinn the Food Depart-
ment emplollees who have renered 
more than 10 lIear. service. 

Sbrlmatl Renn Cbakravartty: I bq 
to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(624) 

Need to liz mInImum price. lIearl" 
for paddll and jute 

Shrlmatl Benn Chakravartty: I ~ 
to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(625) 

Failure of Orissa-West Bengal food 
Zone in checki"ll rise in prices of rice 

SbrimaU Benn Chakravartty: I beg 
to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(660) 

Failure to check hoarding and black-
marketing of foodllrains 

Shrlmatl Benn Chakravartty: I bel 
to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(661) 

i·ailu,." of policy of C1'edit squeeze 
without ~  7'1'ading 

ShI'lmaU Benn Cbakravartty: I bel 
to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by as. 10!''' 
(662) 
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Need for setting up of Foodgra!n 
Stablisa!ion Organisation and Price 
Stablisation Board as ,.ecommended 
by Foodgrains Enquir" Committee. 
Shrlmatl ReDU Chakravartt,,: I beg 

to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(863) 

Method of compilation of food 
.tatistic. 

Shrlmatl ReDa Chakravartt7: I beg 
to move: 

"That the demand under the 
h .. ~  'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(864) 

Rising price 01 rice 

ShrlmaU ReDD Chakravartt:r: I be, 
to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(865) 

FaiIun! to check large-scale e"letiOll 
of tenants and partition and ,,.aM-
jet' of lalld under the Land RefMmll 
Act. in Union Te1'ritorie •. 
Shrlmatl ReDa Chakravartt:r: I beg 

to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(666) 

SIOID P1'ogre.. of m!...,.. and medium 
imgation schemes 

ShrimaU Renu Cbakravartt7: I beg 
to move: 

"That the demand under the 
head 'Ministry of FVOCi and Agri-
culture' be reduced by lb. 100." 
(68'1) 

Increase in the price. of food9l"4i ... 
SUI D. V. Rao: I beg to move: 

"That the demand under the 
head 'Ministry of Food and AI!ri-

culture' be reduced by RI. 100." 
(672) 

Refusal of financial aid for the pro-
posed Fertilizer FactOTl/ 'at Kotha-
gudium, Andhra Pradesh. 
SUI D. V. Rao: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(673) 

Increase in the price of IUga,. 

SUI D. V. Baa: I beg to move: 
''That the demand under the 

head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(874) . 

Artificial .carcit" of foodgraiM in 
Orissa created bll the formation ot 
the Eastern Rice Zone cDMisting of 
West Bengal and Oris.a. 

SUI P. K. Deo: I beg to move: 
"That .,e demand under the 

head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(87'1) 

Desirabilit" of aub.idi.ing the Orissa 
Go"ernment in opening ,.etail .hopa 
in the .carcit" areas. 
Shrl P. K, Deo: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(678) 

Failure in making the count1'y self-
auffieient in food 

Shrl P. K. Deo: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(679) 

Urgl!nCl/ of bringing all the cultivable 
waste land of the count1'y under 
cultivation. 
SUI P. K. Deo: I beg to move: 

"That the demand under the 
head 'Ministry of Food and AgrI-
culture' be reduced by RI. 100." 
(680) 
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Need ~  introducing Crop Insuron.ee 
.scheme in the count," 

Slut P. It. Deo: 1 beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
c:ulture' be reduced by RI, 100," 
(681) 

ITrgeneli of eradicating the Rat 
Menace in Ona.a 

Shrl P. E. OeD: 1 beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI, lOll," 
(682) 

Urgency of ..,..,an"" p IIIrpe Butter 
Stock of /oodgrains apecialill Rice '" 
Orissa 

Shrl P. It. Deo: 1 beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI, 100," 
(683) 

Need. of providing better Storage 
Facilities of Foodgrains in the 
CountTli 

Shrl P. K. Dee: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Ro, lOll," 
(664) 

Shortage of Suoar in the ~  

S ~  P. K. OeD: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(685) 

Derirabilitll of giving incentive *0 
establish more sugar mills in South 
India, speciallll Orissa 

Shri P. K. OeD: I beg to move: 

''That the demand under the 
head 'MiniS'try of Food and Agri-
culture' be reduced by Rs, lOll," 
6~6  

Need to increase the price of SUflAf'-
cane 

Slut P. K. OeD: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI, lOll," 
(687) 

Ambiguifll in Agriculture PY'oductioft 
targets and method. to achieve 
the,e targets in Third Five Year 
Plan 

Shrl lpace Beek: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs, 100." 
(713) 

Scaling down (If Foodgroin. rroduc-
tion targets in Third Five Year Plato 

Shri Ipsee Beck: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs, 100," 
(714) 

Failure to .aforce the retail sale of 
Sugar on Controlled Prices 

Shrl Khushwaqt Ral: I beg to 
moue: 

"That the demand under the 
head 'Ministry of Food and Agri. 
culture' be reduced by R.. 100," 
(715) 

Need to introduce improved methoda 
of cultivation 

Shrl Ignaee Beck: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs, 100." 
(716) 

Failure to coordinate the working of 
Agricultural Department. of the 
State. and ~  MinistTli 

Shrl Ignace Beck: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs, (00," 
(717) 
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,./lilun! to ol"g mi.'e the agriculture 
department at the lotDer level6 of 
administTation as suggested by the 
N alagarh Committee on Agricul-
tural AdministTation 

Shrl Icnace Beck: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
~  be reduced by Rs. 100.-
(718) 

Desirability of coiauriring the V 11II1II-
pati so as to avoid adulte .... tion wit" 
G"ee 
Shrl P. K. Deo: I beg to move: 

'"!'hat the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100.-
(730) 

Urgency of 
punishment 
foodstuff 

providing deterrent 
for IIdulteratim. of 

Shrl P. K. Deo: I beg to move: 
''Thet the demand under the 

head 'Ministry of Food and Agri-
cu I ture' be reduced by RI. 100.-
(731) 

Desirability of preparing food trom 
the sea algae 

Sbrl P. K. Deo: I beg to move: 
''That the demand under the 

head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(732) 

Need for starting deep Bea fishing at 
the M ahanadi estuary of the Oris.a 
Coast 

Shrl P. K. Deo: I beg to move: 
'"!'hat the demand under the 

bead 'Ministry of Food and Anl-
culture' be reduced by RI. 100.-
(733) 

Need for starting fish canning factary 
by the Chilka lake in Oris.a 

Shrl P. K. Deo: I beg to move: 

'"l'hat the demand under the 
heqd 'MInistry of Food and Agri-
culture' be reduced by Rs. 100." 
(734) 

Desimbility of providing refrigerated 
godowl\$ for preservation of fish at 
the Chilka Lake and refrigerated 
railway wag07l8 for their t7'411$pMt 
to Calcutta 

Sbrl P. K. Deo: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(735) 

Inadequate a,.istance by the Centre 
for the development of forem In 
the State. 

Shrl Kodlyan: I beg to move: 

'"!'hat the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100.-
(593) 

Need to have a coordinated centTlIl 
policy with regard to the develop-
ment and exploitation of the forest 
wealth in the Country 

Sbrl Kodlyan: I beg to move: 

''That the demand under the 
head 'Ministry at Food and Agri-
culture' be reduced by RI. 100." 

~  

Need to give greater attention to the 
scheme of growing medicinal plant. 
in forest areas 

Shrl Kodlyan: I beg to move: 

'"!'hat the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by RI. 100." 
(595) 

Need to give financial assistance to 
Kerala for the cultivation of 
medicinal plant. at selected place. 

Shrl Kodlyan: I beg to move: 

'"!'hat the demand under the 
he"d 'Ministry of Food and AJlri-
culture' be reduced by Ro. 100." 
(596) 
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Laclc of Central assiatance to Keral4 
in dft1eloping the State', fare.t wealth 
. Slut KodIyu: I beg to move: 

"Tbet the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(597) 

Need to take immediate step. to JI7"O-
tect the .... re specie. of Indian wild 
animall 

Sbri KodIyu: I beg to move: 

"That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(598) 

Need far departmental working of 
fare,t at the Andamans and staTting 
of pll/wood and pulp factOTl/ 

Sbri P. K. Oeo: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(736) 

Serious denudation of forest. and 
their unscientific working 

Shrl P. K. Oea: I beg to move: 

''That the demand under the 
head 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(737) 

Need far stopping .hifting cultivation 
along the hill slopes of Orissa and 
rehabilitation of the hill tribes 

Sbri P. K. Oeo: I beg to move: 

''That the demand under the 
bead 'Ministry of Food and Agri-
culture' be reduced by Rs. 100." 
(738) 

Need to ban the killing of cow-

8hrl P. K. Oea: I beg to move: 

''That the demand under the 
head 'Forest' be reduced by 
as. 100." (753) 

Need far more u.e of gffen _nure 
comp()$f· 

Sbri Aarobbulo Gh.u: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100" (514) 

Need for .ale of lcientific and modem 
agriculture implements at cheap rate 

Shrl Aurobludo Ghoeal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100." (515) 

Need to sell large n,'.mber of Imall 
tractor. manufactured in Defence 
establiBhments to agriculturist •. 

Shrl AuroblDdo Ghoeal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
lIB. 100" (516) 

Need for populariBing small tractor. 
and other .cientific agricultural 
implement. amongst cultivator. 
Shrl Aarobludo Gh.u: I beg to 

move: 

''That the demand under the 
head 'Alriculture' be reduced by 
Rs. 100.' (517) 

Need for giving training to Agricul-
turists in the use of modem agricul-
tural implements 

8hrl Aarobludo Ghosal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100" (518) 

Need to give financial aid and loan 
to the agriculturists for purchalitIQ 
modem agricultuTal equipments 

Shrl AaroblDde Ghosal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
as. 100." (519) 
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Need fM consolidatin" .... all holdinga 
into bi""er unilS 

8hrl Aaroblndo Ghoeal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100" (520) 

Need for jb:ation of ceilin" in the 
Price. of d.ifferent food crop. 

Shrl Aaroblndo Ghoeal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100." (521) 

Failure to supplll irri"ation water for 
a"ricultural purpose. 

Shrl Aaroblndo Ghoeal: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100" (528) 

Failure to sup,,",ise pro"ress of Statn 
on 'Grow More Foodl scheme. 

S h rl Aaroblndo Ghoeal: I be, to 
mov(>: 

'"That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100." (529) 

Surrender of lar". amount. allotted 
to State. for 'Grow More Footr 
campai"n 

Shrl Auroblndo Ghosal: I beg to 
move: 

''Th"t the demand under the 
head 'Agriculture' be reduced by 
Rs. 100" (53U) 

FailuTe to introduce double-cropping 
in West Ben"al 

Shrl Aarobindo Ghosal: I beg to 
mOTe: 

'"That the d<>mand under the 
head 'Agriculture' be reduced by 
Rs. 100." (631) 

-.4' 
Failure to evaluate the Chine •• , 

Japanese and German method of 
paddll cultivation and their com-
parative suitabilifll to India .. condi-
tions 

Shrl Aaroblndo Ghoeal: I beg to 
move: 

'"l'hat the demand under the 
head 'Agriculture' be reduced "" 
Rs. 100" (532) 

Need fM measures to arre.t f1&rther 
fragmentatio.. of holdi"". 

Shrl Auroblndo Ghosal: I beg to 
move: 

''That the demand under "'-e 
"ead 'Agricu'ture' be reduced by 
Rs. 100." (533) 
Inadequate ntlmber of .eed farma 

Shrl Aaroblndo Ghoeal: I beg to 
move: 

''That the demand under the 
head 'Agricu'ture' be reduced by 
Rs. 100." (534) 

Need fM proper d!..tribution of ,erU-
lirer. 

Shrl Aaroblndo GhOllBI: I beg to 
move: 

''That the demand under the 
head 'Agricu'ture' be reduced by 
Rs. 100." (535) 

Failure to .top black-markeli"" ill 
fertiliser. 

Shrl Aaroblndo GhOllBl: I beg to 
move: 

''That the demand under the 
h .. ad 'Agricu'ture' be reduced by 
Rs. 100." (536) 

Need to take effective controllin" and 
regulating measures fM the ,"ste-
matic arrivals of food crop. and carh 
crops in market 

Shri Aaroblndo Gboeal: I be« to 
move: 

'"l'hat the demand under the 
h"ad 'Agrlcu'ture' be reduced by 
Rs. 100." (572) 
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Need to redistribute surplu.. land 

among landles. pea.ant. 

Shrl Auroblndo Gbosal: I beg to 
move: 

"That the demand under the 
b .. ad 'Agriculture' be red'.lced by 
&. 100." (573) 

JIIeed faT effective measures to prevent 
soil-erosion 

Shri Auroblndo Ghosal: I beg ti> 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
&. 100." (574) 

JII red to start more State farms on the 
model of the Suratgarh Farm 

Sbrl KocUyan: I beg to move: 

"That the demand under the 
h .. ad 'Agriculture' be reduced by 
Rs. 100." (584) 

fftlldequate attention shown to the 
paclcing and preserving of fruits and 
vegetables 

Sui Kodlyan: I beg to move: 

"That the demand under the 
bead 'Agriculture' be reduced by 
Its. 100." (585) 

F.ilure in malcing the countrv •• 11-
... t1icient in the matter of the supplll 
,oj TOW cashew-nuts fm- the Cashew· 
nut processing IndustTII 

'8brl KocUyan: I beg to move: 

"That the demand under the 
lIead 'Agriculture' be reduced by 
Its. 100." (586) 

'ailure in meeting the Tequirement. of 
peasants fm- fertilizers at reasonable 
.price 

'Shri Kodlyan: I beg to move: 

"That the demand under the 
head 'Agriculture' be reduced by 
Rs. 100." (S87) 

of28(Ai)LS-7, 

Need faT developing cashew-nut culti-
vation In West Bengal 

Shrl AurblDdo GbosaJ: I beg to 
move: 

''That the demand under the 
head 'Agriculture' be reduced by 
R., 100," (600) 

FailuTe to checlc the Increa.e In the 
price of fi.h 

Shrl Auroblndo Gbosal: I beg to 
move: 

"That the demand under the 
head 'Allriculture' be reduced by 
Ro. 100," (601) 

Need for production of fishes In· dlffe-
Tent dams and lalces 

Shrl Aurobllulo GhosaI: I beg to 
move: 

"That the demand under the 
head 'Agriculture' be reduced by 
Ro, 100." (602) 

Need for freeing the fish marlcet. of 
big cltie. from the control of a few 
monopolists 

Shri Aurobhulo Ghosal: I beg to 
move: 

"That the demand under the 
head 'Agriculture' be reduced by 
Ro, 100," (603) 

Need for aid to lac culti"ation of We.t 
Bengal 1m- it. Impro"ement and co • 
operati"e marlcet.ng 

Shri Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
t,ead 'Agriculture' be reduced by 
R., 100," (626) 

Need for impro"ing betel-leaf culti"a-
non 

Shri Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
h"lid 'Agriculture' be reduced by 
Ro. 100." (627) 
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Need for aid to the scheme of 'Ramie' 
fibre cultivation in West Bengal 

Shri Aaroblndo Ghosal: I beg to 
move. 

'"I'hat the demand under the 
head 'Agriculture' be reduced by 
Rs. 100." (828) 

Implementation of scientific scheme 01 
coconut cultivation in West Bengal 
Shri Aaroblndo Ghosal: I beg to 

move: 

'"!'hat the demand under the 
head 'AgrIculture' be reduced by 
Rs, 100." (629) 

Need for increasing <Jereage of oilaeeds 
cultivation 

Shrl Aaroblndo GhosaI: I beg to 
move: 

'"!'hat the demand under the 
h.·ad 'Agriculture' be reduced by 
Rs. lOa," (830) 

Need to reorganise Centra I Tractor 
Organisation lor further reclamation 
of land 

Shrl Aaroblndo Ghosal: I beg to 
move: 

'"!'hat the demand Wlder the 
head 'Agriculture' be reduced by 
Rs, 100." (831) 

Need for aTTesting &he fall in the price 
of jute crops 

Shri AuroblndD GhosaI: I beg to 
move: 

'"I'hat the demand Wlder the 
~  'Agriculture' be reduced b,; 

Rs, 100." (632) 

Need for stopping jute import from 
Pakistan to maintain the price Of 
Indian jute at a nonnal level 

Shrl Aaroblndo Ghosal: I beg to 
move: 

"Tho t the demand Wlder the 
head 'Agriculture' be reduced by 
Be. 100." (633) 

Need fOT Teplantation of tea 
Shri Aaroblndo Ghosal: I beg to 

move: 

"That the demand Wlder the 
~ 1 'Agriculture' be reduced ~ 

Rs. 100." (634) 

Need for growing better quality of tell 

Shri Auroblndo Ghosal: I beg to 
move: 

'"!'hat the demand Wlder the 
head 'Agriculture' be reduced by 
Rs. 100." (635) 

No proper steps to step up the utilisa-
tion of irrigation potential 

Shrl Ipaee Reek: I beg to move: 

'"!'hat the demand under the 
h£&d 'Agriculture' be reduced by 
Rs. 100." (719) 

No proper evaluation of work done btl 
States to step up agricultural pro.-
duction 

Shri 1_ Reek: I beg to move: 

"That the demand under the 
~  'Agriculture' be reduoed bY 
Rs. 100." (720) 

No step. taken to evaluate effective 
machine"" to co-oTdinate the wor," 
regarding agricultuTal production btl 
V4nous Governmental Agencies and 
DepaTtments 

Shri ......,., Beck: I beg to move: 

'"!'hat the demand Wlder the 
head 'Agriculture' be reduced by 
Rs. 100." (721) 

Failure to adopt measure. for evolving 
a scientific tonn of management policv 

Shri Ipaee Reek: I beg to move: 

'"!'hat the demand Wlder the 
head 'Agriculture' be reduced by 
Rs. 100." (722) 
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Need to give /i1\(mcia! GoO.istance to 
Kerala for developing the /ish;n" 
;ndustTJ/ 

Sbrl Kodlyan: I beg to move: 

"That the demand under the 
heRd 'Allrieultural Resea...,h' he 
reduced by Rs. 100." (588) 

Need to organise the fishing industT1l 
nn co-operative basis 

Shrl Kodlyan: I beg to move: 

"That the demand under the 
~  'Agricultural Research' be 

reduced by Rs. 100." (589) 

Need to allocate more funds for deve-
loping deep sea /i.hing 

Sbrl Kodlyan: I beg to move: 

"That the demand under the 
head 'Agricultural Research' hE' 
reduced by Rs. 100." (590) 

Need tn exploit shoal8 of prawns dis-
covered near the Kerala Coast and 
JOT its e.rploitation on a commercia.l 
scale 

Shrl Kodlyan: I beg to move: 

"That the demand under the 
heac 'Agricultural Research' be 
reduced by Rs. 100." (591) 

N red tn establish the proposed /isheries 
Trainin" Institute at eochin 

Sbrl Kodlyan: I beg to move: 

''That the demand under the 
head 'Agricultural Research' "e 
reduced by Rs. 100." (592) 

Nead for adequate steps to popularise 
"man" the farmers a,e scientific 
knowledge resulting trom a"ricultu-
ral re.earch 

Shrl Imace Beck: I beg to move: 

''That the demand under the 
head 'A,lricultural Research' be 
reduced by Rs. 100." (838) 

Need for adequate steps to evolve 
different specie. of hllbrid maize for 
different regions 

Shrl Ignace Beck: I beg to move: 

'''ntat the demand under the 
!lead 'Agricultural Research' be 
reduced by Rs. 100." (839) 

Need for the a. .. e.sment and survey of 
the e",tent of agricultural unemploy-
ment and under-employment 
Shri AaroblDdo GhOlllll: I beg to 

move: 
''That the demand under the 

hearl 'Agricultural Research' a>e 
reduced by Rs. 100." (701) 

Failure to "",amine the foreign method .• 
of paddy cultivatio.l and their prac-
tical implementation on the basis of 
the nr(1)erlies of .oil, rainfan and 
fertility of land 
Shri Auroblndo Ghosal: I bell to 

move: 
'"l'hat the demand under the 

he&ct IAgric'ulturaJ Research' be 
reduced by Rs. 100." (702) 

Need for experimenting the Indian .oil 
of differenl regIOns tor the cultiva-
iion of long staple catIon 
Sbrl AutoblDdo GhOllal: I beg to 

move: 
''That the demand under the 
~  'Agricultural Research' be 

reduced by Rs. 100." (703) 

Failure to provide adequate salaries to 
the Research S ~  of Ihe Agri-
cultural Research Inslilute 
Sbrl Auroblndo GbOIIIIl: I beg to 

move: 

''That the demand under the 
heaQ 'Agricultural Research' be 
reduced by Rs. 100." (704) 

N eect to disseminate the scienti.fic 
knowledge of Potato Research In..ti-
tule amongst potato cultivators fur 
improving putatoe. 
Sbrl Auroblndo GbOllllI: 1 beg to 

move: 
''Tha t the demand under the 

head 'Agricultural Research' be 
reduced by Rs. 100." (706) 
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Too much oDicialism in A""icultu .. al 
Re.ea..ch Institute which led to the 
committing of suicide by Dr, Joseph 

Shri Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
head 'Agricultural Research' be 
reduced by RB, 100," (706) 

Need for taking statistic. about the 
shortage of poddll in West Bengal 
without relying on the statistics of 
West Bengal Government 

Shrl Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
h,ad 'Agricultural Research' be 
reduced by RB, 100," (707) 

Shortage of fodder 

Shri Auroblndo Ghosal: 
move: 

beg to 

''That the demand under the 
head 'Animal Husbandry' be 
reduced by Rs, 100," (604) 

Need fOf' imp"oving the standard of 
live-stock in the eastern ?'egion 

Shrl Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
ht:lld 'Animal Husbandry' be 
reduced by RB, 100," (605) 

N ced fOf' establishing veterinary hospi-
tals in the ?'Ural a?'eas 

8hr1 Aaroblndo Ghosal: I beg to 
move: 

''That the demand under the 
heRd 'Animal Husbandry' be 
reduced by RB, 100," (606) 

To encou,rage poultry farmino as a 
cottage industry 

Shrl Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
!u:ud 'Animal Husbandry' be 
reduced by RB, 100," (607) 

Need for more centres for a .. tifici41 
insemination of live-.tock 

Shrl Auroblndo Ghosal: I beg te 
move: 

"That the demand under the 
head 'Miscellaneous Departments 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by RB, 100," (608) 

Loss incurred in supply of impo1't .. t 
foodorains 

Shrlmatl Rena Chakravartty: I bee: 
to move: 

"That Ihe demand under the 
head 'Miscellaneous Departments 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by R3, 100," (668) 

Failure to check high prices of ,"'gar 

Shrl Auroblndo Ghosal: I beg to 
move: 

"That the dem .nd under the 
Ilead 'Miscellaneous Departmen Is 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by Rs, 100," (708) 

Failure to release adequate quota of 
sugaT faT West Bengal at the time 
of controlling the price of BU(la .. 
whICh helped the sugar hoardeT. to 
earn RB, 20 lakhs in a week in 
blackmarket 

Shri Aaroblndo Ghosal: I beg to 
move: 

''That the demand under the 
b"ad 'Miscellaneous Department. 
and other ~  under tbe 
Ministry of Food and Agriculture' 
be reduced by RB, 100," (709) 

Steps to increase the per capita con-
sumption of milk 

Shri Aaroblndo Ghosal: I beg to 
move: 

"That the demand under the 
head 'Miscellaneous Departments 
lind other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by RB, 100," (710) 
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To encourage dairy as a village indm-
~  

Shri AurobiDdo Ghosal: I beg to 
move: 

"That the demand under the 
bead 'Miscellaneous Departmllntl 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (711) 

Scheme fOT improving the standard of 
cattle of West Bengal by crOS8-
breeding 

Shri Aaroblndo Ghosal: beg to 
InOve: 

"That the demand under the 
huad 'Miscellaneous Departments 
and other Expenditure under tbe 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (712) 

Darirability of increasing fruit canning 
factcwies in the count", 

Shri P. G. Deb: I beg to move: 

"That the demand under the 
head 'Miscellaneous Department. 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (754) 

Urgency of preserving the wild life 
a! the country from depredation and 
illegal poaching 

Shri P. K. Deo: I beg to move: 

"That the demand under the 
head 'Miscellaneous Department. 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (756) 

Desirability of providing more zoolo-
gical park. In the cau.try 

Shri P. K. Deo: I beg to move: 

''That the demand under the 
head 'Miscellaneous Departments 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (757) 

Desirability of providing more national 
parks in the country 

Shri P. K. Deo: I beg to move: 

"That the demand under tile 
head 'Miscellaneous Department! 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by RI. 100." (758) 

Desirability of inflicting det.".,ent 
punishment on the poachers o[ wild 
ga.1nes 

Shri P. K. Deo: I beg to move: 

·'That the demand under the 
head 'Miscellaneous Departments 
and other Expenditure under the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (759) 

Need for starting Casurina planmtiOll 
along the coa..tal Bands in the East 
coast 

Shri P. K. Deo: I beg to move: 
. 'That the demand under the 

bead 'Capital Outlay on Forests' 
be reduced by Rs. 100." (739) 

Need to acquire private lands for 
afforestation where there are no forests 

Shri P. K. Deo: I beg to move: 

"That the demand under the 
head 'Capital Outlay on Forests' 
be rt,duced by Rs. 100." (740) 

Urgency of creating a green belt to nap 
the growth of the great Indian desert 

Shri P. K. Deo: I beg to move: 

"That the demand under the 
head 'Capital Outlay on Forests' 
be reduced by Rs. 100." (741) 

Need for large scale lemon gras. plan-
tation on the hill slope. of the Eastern 
Ghats 

Shri P. K. Deo: I beg to move: 

"That the demand under the 
head 'Capital Outlay on Forests' 
be reduced by RI. 100." (780) 
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Failure to arreat rise in price of rice 

Shrl Aaroblado Ghosal: I beg to 
move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 

, reduced by RB. 100." (506) 

Failure to solve the food problem of 
West Bengal 

Shrl Auroblndo GhOll&I: I beg to 
move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (507) 

Failure to supplll sut/icient quota ot 
rice to West Bengal 

Shrl Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by RB. 100." (508) 

N ecessitll to set up buffer stocks for 
emergencies in West Bengal 

Shri Aaroblndo Ghosal: I beg to 
move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by RB. 100." (509) 

Failure of State Trading to mobilise 
adequate surpluses even with two 
consecutive good harvest year. 

Shri Ignaee Beck: I beg to move: 

''That the demand under the 
head 'Purchase of Foodgralns' be 
reduced by RI. 100." (640) 

N rrd for measures to reduce disparIt-
ies in the prices of foodQraim In 
different areas 

Shrl lpu&ee Beck: I beg to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (641) 

Need for steps to maintain prices of 
rice at or below maximum controlled 
prices in We.t Bengal and Bihar 

Sbri Ignace Beck: I beg to move: 

"That the' demand under the 
head 'Purchase of Foodgrains' be 
reduced by RB. 100." (642) 

Policli regarding State Trading 

Shrimatl Beaa Chakravartt,.: I bel 
to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by RB. 100." (670) 

Failure in organising State Trading in 
foodgrain. 

SlIr! D. V. Rao: I beg to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by RB. 10D." (676) 

Need to check the price of rice in the 
State of Orissa 

Sbri P. G. Deb: I beg to move: 

"That the . demand under the 
head 'Purchase of Foodgrains' be 
reduced by Rs. 100." (699) 

Need to fi.3: price of rice in Ori •• a in 
parity with those fixed in the neigh-
bouring States 

Shrl P. G. Deb: I beg to move: 

"That the demand under the 
head 'Purchase of Foodgrains' be 
reduced by RB. 100." (700) 

Need for financial aid to West Bengczl 
Government for setting up the pro-
posed fertilizer plant at Durgapur 

Shrl Auroblndo GhOll&I: I beg to 
move: 

"That the demand under the 
head 'Other Capital OuURy of the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (510) 
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Need for warehouses in North Bengal 

fOT storing tobacco 

Shri Aaroblndo Ghosal: I beg to 
move: 

"That tIlP. dpmand under the 
head 'Other Capital Outlay of the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100." (609) 

, Need fen' men'" cold-storages in diffe-
rent small towns 

Shri Auroblndo Ghosal: I beg to 
move: 

"That the demand under the 
head 'Other Capital Outlay of the 
Ministry of Food and Agriculture' 
be reduced by Rs. 100," (610) 

Failure to guide the farmers on pllmt 
nutrients of the various types of fer-
tilizer. and tl,eir probable effects on 
yields of various crop. 

Shrl I&'nace beck: I beg to move: 

"That the demand under the 
head 'Other Capital Outlay of the 
Ministry of Food and Agriculture' 
be reduced by Rs, 100," (643) 

Failure to organise proper distribution 
of fertilizer. 

Shrll&'nace Reek: I beg to move: 
"That the demand under the 

head 'Other Capital Outlay of the 
Ministry of Food and Agriculture' 
be reduced by Rs, 100." (644) 

High prices for fertilizers charged 
under the Central Fertilizer Pool 

Shri I&'nace Reek: I beg to move: 

''l'hat the demand under the 
head 'Other Capital Outlay ot the 
Ministry of Food and Agriculture' 
be reduced by Rs, 100," (845) 

Mr. DepuQ--Speaker: These cut 
II1Otioo. are now before tile House. 

15.31 1mI. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

FIrrv-NINTH REPoRT 

Shri Bam KrishaD Gupta 
(Mabendragarb): Sir, I beg to move: 

"That this House agrees with 
the Fifty-ninth Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 16th March, 
1980." 

Mr. Deputy-Speaker: Motion moved: 

"That this House agrees with 
the Fitty-ninth Repo.-t ot the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 16th March, 
1980." 

Shrl C, K. Bbattacharya (West 
Dinajpur): Sir, I have an amend-
ment: 

That at the end of the Motion the 
following be added, namely:-

"subject to the modiflcation 
that the Constitution (amend-
ment) Bill (Amendment of Article 
343) be allowed to be introduced," 

Mr. Deputy-Speaker: Would he 
like to say a tew words? 

Shri C. K. Bhattacharya: For the 
time being I shall say only this that 
I have appealed to the Committee tor 
a reconsideration of this matter, 
Therefore unless this part of the pro-
ceedings of the Committee I. kept out 
my appeal will become stillborn, 

Mr. Deputy-Speaker: He desires 
that the Report of the Committee 
might be put except this Item. 

Shri C. K. Bhattacharya: Yes, Sir, 
except this Item, 

Mr, Deputy-Speaker: I will leave 
that out, He has written to the Com-
mittee and that Is still before the 




